Foeh o Er wEr-33004/99

2ECD. NO. D. 1.-33004/99

EXTRAORDINARY

The Gazette of Judia

VT —EUE 3—J-WIE (D)
PART T1—Section 3—Sub-section ()
Wi ¥ TR '
PUBLISHED BY AUTHORITY

® 4791 T farel, RUA, IR 1, 2003 /AN 9, 1925
No. 4791 NEW DELHI, WEDNESDAY, OCTOBER 1, 200¥ASVINA 9, 1925

(e Brv)
AL
% frooft, 1 ST, 2003

" EEET L, 780(31 ). — NG WO, A TR

Y. W - PO . X LW
Ty & TR WA 440 UG R HymmInm

T Shftw i B 7t e ¥ Al o W@ A

fafrrre w1 & fan Wi eI g;

e, Ay SrnR g e e o e
wmm%mmmmt;

o, ¥ T W g v B T & i e
i Fafafify w1 fafmato, fesm @ fwwer wRfvg HE
i f smrras A widn t;

——— R LR LR
sfafrm, 1940 (1wwzs)uﬁaﬂzs($)mmm
wmmmmmtmmwﬁm,
oy e oo i et €10

i1

_ W SR, T 1 R, 2003 et BFf 4 |

[, §. TEE-110%4/2/2003- S G gw v e y)
' o vy, e wlay

2849 Q112003

MINISIRY OF HEALTH AND FAMILY WELFARE

(Depariment of Health)
NOTEFICATION

New Delhi, the 15t October, 2003

G.S.R. TSO(E).—Whereas the Central Government
is satisfied that the use of drug formulations containing
Phenformin je !ikelytoinmlw:risktombdngmndis
no longer considered therapeutically justified;

And whereas the Central Government iz satisfied
that better alternatives to the drug formmlations containing
Phenformin.are now available; ,

And wheress the Central Government is satisfied
ﬁmtitismymdexpediuﬁinpubﬁchtuuﬁtopohibil
the manufacture, sale or distribution of the drug
formulations aforesaid;

Now, therefore, in exercise of the powers confesred
by Section 26A of the Drugs and Cosmetics Act, 1940 (23
of 1940), the Central Government hereby prohibits the

mmufanﬁne,salewdisuibnlﬁonofphenﬁxminﬁthmnm'

Huse.
This notification shall iake effect from the 1st day of
Qetwber, 2003. '
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